323 Speciai

Y W T T : @ At EAR ATTHRATE W
=1fgy fm AT afyar Fare v a7 fmar g
Closure of Kumardhubi Company,
Dhanbad
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SHRI JIBON ROY (West Bengal)
Madam, I would likc to associate myself
with his proposal. It is a very serious
mafter. I request the Labour Ministry o
call a tripartite meeting to discuss - the
matter and tp see that the Kumardubhi
Company is brought out of the crisis.

VIOLATION OF CONDUCT RULES BY
COMMISSIONER OF POLICE
CALCUTTA
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SHRI ASHIS SEN (West Bengal)
Madam, Shastriji has raised Certain -issues
which are within the domain of the Slate
Government.

SOME HON. MEMBERS : No.

THE VICE-CHAIRMAN (SHRIMATI
JAYANFHI NATARAJAN) : 1 wil deal
with it. ;

SHRI ASHIS SEN : Madam, whatever
he has raised is within the domain of the
State . Government.

My second point is this : Whether jt is
the ICS or IAS, or whether it is the Central
Services or not, is a different question al-
together. The issur which he has réfer-
red to is completely within the donmin
If the party of



